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Supreme Court

CIT v. AD2PRO Media Solutions (P) Ltd., (B.V. Nagarathna and Sanjay Karol, JJ.), 2024 SCC
OnLine SC 6544

CIT v. Blackstone Capital Partners (Singapore) VI FDI Three (P) Ltd., (P.S. Narasimha and Aravind
Kumar, JJ.), 2024 SCC OnLine SC 6543

Allahabad High Court
Aarti Devi v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38338

Aashi Fashion v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC
OnLine All 38407

Abu Talha Subahani v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026
SCC OnLine All 38399

Adesh Tripathi v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38225
Aftab v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 38244

Ajab Singh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine
All 38396

Ajay Kashyap v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38298
Ali Warish v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 38215
Amar Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38256

Amarnath Sharma v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 38379

Ankur Agarwal v. Bank of Baroda, (Pankaj Bhatia, J.), 2026 SCC OnLine All 38380
Anoop Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 38224

Anoop Sahani v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38293
Anubhav Pandey v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38303
Anuj Kumar v. Jakir Hussain, (Vikas Budhwar, J.), 2026 SCC OnLine All 38235

Anuj v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38290

Anurag v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 38308

Aranav Aneja v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38345

Arin Sharma v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38339

Arun Kumar v. State of U.P., (Dr Ajay Kumar-II, J.), 2026 SCC OnLine All 38204

Arush Saxena v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 38307
Ashish Chaudhary v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38273
Ashutosh Dubey v. Nagar Panchayat, (Anil Kumar-X, J.), 2026 SCC OnLine All 38336
Asma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 38214

Asraf Khan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38212

Atal Bihari Singh v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 38381
Avinash Kanaujiya v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38297
Awadh Bihari v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 38309

Babulal v. Nagar Nigam Mathura Virndavan Mathura, (Rohit Ranjan Agarwal, J.), 2026 SCC
OnLine All 38356
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Bachchu Singh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 38398

Badan Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 38223
Badi-Uz-Zaman v. Union of India, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 38364
Bahadur Yadav v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 38248

Baladeen Prajapati v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38288

Balakram v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
38322

Banke Lal v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 38400

Bechan v. Terahi, (Kshitij Shailendra, J.), 2026 SCC OnLine All 38405
Bhagauti Saran v. Santosh Kumar, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 38353
Bhavna Singh (Dr) v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38343

Bhim Kumar v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
38240

Bipin Kumar v. UCO Bank, (Pankaj Bhatia, J.), 2026 SCC OnLine All 38391

Brijmohan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38315
Chandrabhan Kumar v. S. Rajlingam, (Vikas Budhwar, J.), 2026 SCC OnLine All 38236
Deepa Singh v. Rakesh Kumar, (Vikas Budhwar, J.), 2026 SCC OnLine All 38229
Devendra Kumar Sharma v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 38213
Devendra v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38254

Devi Charan Tiwari v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 38387
Dharmendra v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38263

Dharmpal Pandey v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38328
Dheeraj Yadav v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38371
Dhirendra Kumar Dubey v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38218
Dileep Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38299
Dinesh Kumar (Dr) v. Askari Hussain, (Pankaj Bhatia, J.), 2024 SCC OnLine All 10884
Dinesh Kumar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38281
Eeshu v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 38220

Faisal v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38333

Gajju v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38368

Ganga Ram v. U.P. Avas Evam Vikas Parishad, (Abdul Moin, J.), 2026 SCC OnLine All 38385
Geeta v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 38375

Gopal v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 38324
Gurmeet v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38275

Halku Pal v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38367

Hari Shankar Soni v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 38321

Harikant Shukla v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38277
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Harishchandra Lal Srivastava v. Ashok Chandra Tripathi, (Vikas Budhwar, J.), 2026 SCC OnLine
All 38232

Hemant v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 38305

Hempraj v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 38259
Hiralal Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38264

Imran v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38302

Imrat v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38374

In Re Waterlogging in the City of Prayagraj v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.),
2026 SCC OnLine All 38404

Indrajit v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 38382

Ishtiyak Khan v. Kanishk Sharma, (Vikas Budhwar, J.), 2026 SCC OnLine All 38239
Jagnesh Pathak v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38221

Jai Narayan Niranjan v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 38384

Jayveer Singh Yadav v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 38205

Jitendra v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 38246
Jyoti Shekhar Bharti v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 38370

Kapil Kumar Sharma v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38276
Karan Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38295

Kumari Janki v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 38337

Kunvarpal v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 38250
Lallu Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38261

Lokendra Sahu v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38389

Lucknow Development Authority v. Union of India, (Vivek Chaudhary and Manish Kumar, JJ.), 2023
SCC OnLine All 5622

Mahesh Chauhan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 38306
Mahesh Kumar v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38390
Mainuddin v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38274

Majammil Hussain v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 38406

Manoj Kumar v. Geeta Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 38351

Manoj Kumar v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 38401

Mantoliya v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38253

Mastram v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38296
Moen v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38332

Mohd. Anis Khan v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 38202
Momin Khan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 38291
Monu Gupta v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 38311

Monu Yadav v. State of U.P., (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC OnLine All
38317
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Monu v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 38210

Munna v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 38252

Nadeem v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 38268
Narendra Kumar v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 38369
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